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DEMAND No. 15—0peNn LiNe WoORKS—
CarrTaL, DerreciATION RESERVE Funp

12,42 hrs,

DEMANDS FOR EXCESS GRANTS
(GENERAL),- 1965-66

SHRI MORARJI DESAI: I beg to
present a statement showing Demands
for Excess Grants in respect of the
Budget (General) for 1965-66.

1242} hrs,

DEMANDS* FOR EXCESS GRANTS
(RAILWAYS), 1965-66

MR. SPEAKER : The House will now
take up discussion and voting on the
Demands for Excess Grants jn respect
of the Budget (Railways) for 1965-66.

DeManD No. 2—MISCELLANEOUS EXPEN-
DITURE

MR. SPEAKER : Motion moved :

“That a sum of Rs. 10,34,355 be
granted to the President to make
good an excess on the grant in res-
pect of ‘Miscellaneous Expenditure’
for the year ended the 3lst day of
March, 1966.”

DemAND No. 5—Revenue Workmc Ex-
PENBES—REPAIRS AND MAINTENANCE

MR, SPEAKER : Motion moved :

“That a sum of Rs, 66,74,139 be
granted to the President to make
good an excess on the grant in
respect of ‘Revenue Working Expen-
ses—Repairs and Maintenance’ for

the year ended the 31st day of March,
19686."

DemaNDp No, 8—REVENUE WoRKING Ex-
PENSES—OPERATION OTHER THAN STAFF
anp FueL

MR. SPEAKER ; Motion moved :

“That a sum of Rs 955653 be
granted to the President to make
good an excess on the grant in res-
pect of ‘Revenue Working Expenses
—Operation other than Staff and
Fuel’ for the year ended the 3lst
dav of Marrh. 1968."

AND DevELOPMENT FUND.
MR, SPEAKER : Motion moved :

“That a sum of Rs, 77,85167 be
granted to the President to make
good an excess on the grant in
respect of ‘Open Line Works—Capi-
tal, Depreciation Reserve Fund and
Development Fund' for the year
ended the 31st day of March, 1966.”
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12.44 hrs.
[MRg. DEpUTY-SPEARER in the Chair]

“The Commons recorded a perma-
nent disapproval, of these depart-
menta! excesses by resolving in 1849
that when a certain amount of

*Moved with the

reﬂomméndaﬁon of the President.



